
FORM A
PUBLIC ANNOUNCEMENT

[Regulation 74 of the lnsolvency ond Bonkruptcy Board of lndio (Voluntary Liquidation Process) Regulotions, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERSOF

MERZ INDIA HEALTHCARE PRIVATE LIMITED

L. NAM E OF CORPORATEPERSON Vlerz India Healthcare Private Limited

2.
DATE OF INCORPORATION OF

CORPORATEPERSON
12/01/201.s

3.
\UTHORIW UNDER WHICH CORPORATE
)ERSON IS I NCORPORATED/REGISTERED

Registrar of Companies, Mumbai

4.
coRPoRATE TDENTTTY NUMBER / LtM|TED

LIABILIry IDENTITY NUMBER OF CORPORATE

PERSON

u85100M H2015 FTC260830

5"

ADDRESS OF THE REGISTERED OFFICE

ANDPRTNCTPAL OFFTCE (tFANY) OF CORpORATE
PERSON

Jnit No.L8, 1st Floor, B Wing, Chanchal Smruti Building
(atrak Road, GD Ambedkar Marg, Near Wadala Udyo5

)havan, Dadar East,Mumbai - 400031, Maharashtra, lndia

6.
LIQUIDATION COMMENCEMENT DATE

)F CORPORATE PERSON
1-'t October, 202L

7.
NAME, ADDRESS, EMAIL ADDRESS,

TELEPHONE NUMBER AND THEREGISTRATION

NUMBER OF THE LIQUIDATOR

Name: Sudha P. Navandar
Address: D-519/52O, Neelkanth Business Park,

Nathani Road, Vidhyavihar
West, Mumbai - 400 086

EMAIL: sudha@prnco.in
TELEPHONE: 022-6909 9015
R EG N NO. : I BB l/l PA-00 1 / tP -P O04s1 / 2017 -t8 / 107 9 4

8. -AST DATE OF SUBMISSION OF CLAIMS 30th October,202I

Notice is hereby given that the MERZ INDIA HEALTHCARE PRIVATE LIMITED has commenced voluntary
liquidation on AU fi 12021.

The stakeholders of MERZ INDIA HEATTHCARE PRIVATE LIMITED are hereby called upon to submit a proof of
their claims, on or before 3011012021. to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholdersmay submit the
proof of claims by in persory by post or by electronic means.

'-11:5-' 
j'

Submission of false or rnisleading proofs of claim shall attract penaltiep",.' q.l:ri:'.:,..,., , 
"

f)atc
Place

01.t Ortnhpl ?0?1

Mumbai

rV , I

aVVtolsl-t
(Sudha P" Navandar)

Liquidator


